STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF JANUARY, 2020 IN THE HIGH COURT OF TRIPURA AT AGARTALA

oPENNG | ™NSTITUTION DISPOSAL TOTAL DISPOSAL] \ 0 OF GASES
SLNO. |CATEGORY OF CASES| g Syer | DURING THE DIVISION BENCH SINGLE BENCH FULL BENCH LOK ADALAT| DURINGTHE | "2 M
MONTH  T"wimine | REGULAR | INLMINE | REGULAR | NLmNE | REGULAR | serTiep | MONT
CIVIL (MAIN) CASE:

1 |rea 115 5 0 3 0 3 0 0 0 6 114
2 |uea 6 1 0 0 0 0 0 0 0 0 7
3 MFA (FA) 1 o 0 e 0 1 ] 0 0 1 4]
4 MFA (EC) 8 1] 0 a 0 0 0 i} 0 0 8
5 |rmo 6 0 0 0 0 1 0 0 0 1 5
6 ARB.P 10 0 o 0 0 1 0 0 0 1 9
7 ARB.A 4 0 0 1 0 0 0 0 0 1 3
8 |uaT ApP a7 3 0 3 o . 0 0 0 0 3 47
9 |ra 3 0 0 4 0 0 0 0 0 4 28
140 MAC APP 103 8 9] 0 0 15 4] 9] o] A 96
11 |ira 0 0 0 0 0 0 0 0 0 0 0
12 CROSS OBJECTION g 1 0 {0 a 3 0] 0 0 s
I LA APP 8¢ 8 0 a 0 13 0 0 ] 13 g1
14 |cE.REF 0 0 0 0 0 0 0 0 0 0 0
15 |cre 63 8 0 0 0 9 0 0 0 62
16 REV.PET 8 8 0 Z 0 2 0 0 0 4 12
17 |re.p(e) 4 3 0 0 0 4 9 0 0 4 3
18 |conT.cas (c) 61 10 0 7 0 4 0 0 0 11 60
19 |conT.aPPL(C) 0 0 0 0 0 0 0 o 0 0 0
20 |[ea 0 0 0 0 0 0 0 0 0 0 0
21 CO.PET x4 0 8] 8] 0 ] ] ] i} 0 1
22 |wp(c) 1257 90 0 28 0 323 0 0 0 351 996
23 |wa 190 19 0 11 0 0 0 0 0 11 198
24 WE(C) (PIL} j 2 0 . [t} ] ] 0 0 N 3 1L
o] WE (C) {CAT) 4 4] Q o] 0 0 i] 0 0 (V) 4

WE (C) (HC) 4 A 0 £ 0 0 1] 4] 0 1 il
27 ESA/SA 124 6 0 6] 0 5 ] ] 0 i 125
28 SAQ 0 0] 0 o] 0 0 0 0 6] 0] 0
29 |cENTRAL EX.mPD. = 0 0 0 0 0 0 0 0 0 5
30 |ex.pETN 0 0 0 0 0 0 0 0 0 0
31 |gL.PETN 0 0 0 0 0 0 0 0 0 0 0

TOTAL 2160 173 0 63 0 384 1] 0 0 447 1886




CIVIL (MISC) CASE:

32 CM.APPL 12 0 0 1 0 1 0 0 0 2 10
33 CAVEAT 0 0 0 0 0 0 0 0 0 0
TOTAL 12 0 1 0 0 1} 0 2 10
CRL. (MAIN)CASE:
34 CRL.A(J) 181 5 0 6 0 0 0 0 10 176
35 CRL.A 74 7 0 0 0 6 0 0 0 6 75
36 CRL.REV. P 116 q 0 0 0 11 0 0 0 41} 109
37 CRL.PETN 14 6 0 0 0 10 0 0 0 10 10
38 CRL.LP 8 3 0 0 0 1 0 0 0 1 10
39  |CRL.REF 0 0 0 0 0 0 0 0 0 0 0
40 CRL (D) REF. 1 0 0 0 0 0 ) 0 0 Q 1
41 TRP (CRL) 1 4 0 0 0 2 4] 8] 0 2 3
42 WP (CRL) 2 1 0 1 0 0 0 0 0 1 2
43 |CONT.CAS (CRL) 0 1 0 0 0 0 0 0 0 0 1
44 AR 7 16 0 (¥ 0 12 a (i} 0 12 11
45 BA 10 15 0 0 0 1% o 0 0 17 8
TOTAL 414 62 1] 7 0 63 0 0 1] 70 406
CRL (MISC)CASE:
a4 CRL.M.APPL 0 D 0 0 0 0] 0 0 0 1]
a7 CRL.MC 0 0 o} o] 0 0 0 0 (0] 0]
TOTAL 0 0 0 0 4] (1] 0 o 0] 1}
GRAND TOTAL 2586 235 0 71 o 448 0 o o 5719 2302




DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR - WISE PENDENCY OF CASES AT THE END OFJANUARY, 2020 IN THE HIGH COURT OF TRIPURA AT AGARTALA

S.No. |CATEGORYOF CAses| 2007 | 2008 | 2009 | 200 | 2011 | 2012 | 203 | 2014 | 2015 | 2016 | 2017 | 2018 | 2019 | 2020 | ot
CIVIL (MAIN)} CASES:
1 RFA 0 a 0 0 0 0 g 0 5 15 27 17 41 5 114
2 MFA 0 a 0 0 0 0 0 0 0 0 0 2 4 1 7
3 MFA ( FA) 0 a 0 0 0 ] a 0 0 0 0 0 0 0 0
4 MFA (EC) 0 0 0 0 0 0 0 0 0 0 0 0 8 0 8
5 FAQ 0 4] 0 0 0 0 0 0 0 1 2 1 1 0 3
6 BARB.P 0 ¢ 0 0 0 0 0 0 0 0 0 0 9 0 g
7 ARB.A 0 0 0 0 0 0 0 0 0 0 1. 0 2 0 3
8 MAT AFPP 0 a 0 0 0 0 ] 0 3 4 4 1:% 23 z 47
9 FA 0 a 0 0 0 0 0 0 3 3 1 L 10 0 28
10 MAC APP i 0 0 0 0 0 0 0 0 1 b 1a 53 8 96
1 ITA 0 a ] 0 0 0 4] 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 0] Y] 0 0 0 0 0 0 o 8 0 1 4 1 7
13 LA APP 0 o] 0 0 0 0 0 0 0 1 8 18 45 8 81
14 CE REF. 0 0 0 0 0 0 0 0 4] 0 0 0 0 0
15 CRP 8] 0 0 0 0 0 & 0 0 2 7 14 32 i 62
16 REV. PET 0 o] 0 0 0 0 0 0 0 0 0 0 6 6 12
17 TRP(C} 4] ¢] ] 0 0 0 0 0 ] 0 0 0 1 2 3
18 CONT .CAS (C} 0 Q 0 ] 0 0 0 0 0 2 4 2 42 10 60
19 CONT .APPL (C) 0 6] ] 0 0 0 0 0 0 0 0 0 0 0
20 ChA 4] 0 0 0 0 0 0 0 0 0 0 Q 0 0 0
21 CO.PET 0 0 0 0 4] 0 0 0 1 0 0 0 0 1
22 WP {C) ] ¢} 0 1 0 0 3 1 27 836 224 265 338 49 996
23 WA 0 0 0 0 0 1 0 1 2 12 18 45 102 17 198
24 WP (C) (PIL) 0 a 0 0 0 Q 0 0 1 1 1 1 6 1. 11
25 WP (C) (CAT) 0 Q 0 ] 0 0 0] 0 0 13 3 0 1 0 4
26 WP (C) {HC) 0 0 0 0 0 0 0 0 C 0 0 0 . D 4
27 |rsa/sa 1 0 0 0 0 0 0 0 0 19 19 36 44 5 125
28 SAO Q a 0 0 0 0 0 0 0 0 0 0 0 0 0
29 CENTRAL EX.APF. 0 ¢ 0 0 0 ] a 0 0 0 0 2 3 0 5
30 EX.PETN 0 6] 0 0 0 0 0 0 0 0 0 0 0 0 0
31 EL.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 1]
TOTAL 1 0 0 1 0 1 5 2 | a2 | 152 | 331 | 439 | 789 | 123 | 1886




CIVIL (MISC) CASE:

32  |cM.APPL 12 0 0 1 0 10
33 |CRVEAT 0 0 0 0 0 0 0 0 0 0
TOTAL 12 0 0 0 - 1 1] (] 0 2 10
CRL. (MAIN) CASE:
24 CRL.A(J) 181 5 0 ] 0 4 0 0 0 i0 176
35 CEL.A 74 7 o 0 0 6 0 0 0 6 i)
36 |CRL.REV.P 116 4 0 0 0 11 0 o} 0 11 109
37 |cRL.PETN 14 6 0 0 0 10 0 0 0 10 10
38 |CRL.LP 8 3 0 0 0 1 0 0 0 1 10
39 |CRL.REF 0 0 0 0 0 0 0 0 0 0 0
40 CEL (D) REF. 1 0 0 0 0 0 0 0 0 0 1
41 TRP (CRL) 1 4 0 0 1] 2 0 0 0] 2 3
42 WE(CRL} 2 1 0 1 0 0 0 0 0 1 2
43 CONT .CAS (CRL) 0 3 0 0 0 0 0 0 0 0 1
44 |nB 7 16 0 0 0 12 0 0 0 12 11
45  |BA 10 15 0 0 0 17 0 0 0 17 g
TOTAL 414 62 0 7 0 63 0 0 0 70 406
CRL (MISC) CASE:
46 |CRL.M.APPL 0 0 0 0 0 0 0 0 0
47 |cRL.MC 0 o 0 0 0 0 a 0 0 0 0
TOTAL (1] 0 0 ¢ 0 1] 0 0 0 0 0
GRAND TOTAL 2586 235 0 71 0 448 aJ (/] (/] 519 2302




